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CUSTOMS, EXCISE & SERVICE TAX APPELLATE TRIBUNAL
38,MG Marg Civil Lines,0dd Red Building,Allababad-211001
Regional Branch, Allnhabad
Dated: 234022018
To
Appeliant as por address by table below

Respondent as per address in table below

Final Order No. A/70367/2018-SM {31 dated 67/02/2018

fans directed to lranstit herewidh & certitied copy of ovder pussed by the Tribunal under section 35-C(1) of the
Central Excise and Salkt Acy, 1944, -

X Teeastrar
Application Appeal Name and Address of Appellant
EADSCA96:2001 E5392011 AUTOMETERS ALLIANCE
LTD
C-63, Sector-57, Noida{UP).

Name and Address of
Respondent
-C.C.E.NOIDA

C-56/42, Sector-62, Noida-
201307

Cupy To
JAdvooaeds) S Consultant(s):

DS LEGAL

OFFICE NO, 7, FIRST
FLOOR,ATMA RAM
MANSION,SCINDIA HOUSE K.G.
MARG,CANNAUGHT
PLACENEW DELHI-110801

4 Bar Association, CESTAT, Allahabad
S Dector Pubiications, Customs, Excise. 1P Estate, Delli

6 s Contax Publications Pyt Lid,, 151228, Bhishm Pitamah Marg, Opp ICICE Bank of Defence Colony New
Deliu-3

7 Company Law [astitute of India Pyt Lul, No.2 {ofd no.36), Vaithyaram Street, T. Nagar, Chennai-17
8§ Tuxmann Allied Service Py Lid, 59/32, New Rohtak Road, New Delhi-110003

9 AWORUNX Advisors Pyt Ltd., LAW House, 1-8, Sector-10, Faridabad 121003 (Haryana)

10 TaxtndiaOnline.com Pyt Lid., 2nd Floor, Vasant Arcade, Vasant Kunj, New Delhi - 110070

bt ark Professional Services Pyt Lid., 108, Everest Block, Aditya Enclave, Hyderabad - 38

12 The ICFAL society, 32, Nagarjuna HifLPunjaputta Hyderabad -300082

13 M:S Knowledge Processing, Pyt td. (laxmanagementindin.com), FF-19, st Floor,Cross River Matl, CBD

round Near Karkardooma Court,Detli- 110032 1

Assit, Registiar

(/

IERWIENS 15 Ciitice Copy 16 Second Folder Copy 17 Ghard File
Ry

r



IN THE CUSTOMS, EXCISE & SERVICE TAX APPELLATE

TRIBUNAL
REGIONAL BENCH : ALLAHABAD
COURT No. 1

APPEAL No. I/1539/2011-EX{SM]
(Arising oul of Order-in-Appeal No. 67/CE/APPL/NOIDA/ ] dated

25/03/2011 passed by Commissioner of Costoms & Central Iixcise
(Appeals), Noida)

M/s Autometers Alliance Ltd. Appellant
Vs,
Commissioner of Customs & Central Excise,

Noida Respondent
Appearance:
Absent On Cal, for Appeliant

Shri Sandeep Kumar Singh, Deputy Commissioner (AR),  for Respondent

CORAM:
Hon’ble Mr. Anil G, Shakkarwar, Member (Technical)

Date of Hearing & Date of Decision 07/020207%

Per: Anit G. Shakkarwar

On matter being called, neither anybody‘appes

e of

there any adjeurnment request in spite of notic héaring

having been sent to them well in advance.

2. 1 also find that the matter has been repeatedly coming
up on Board and the appellant was unrepresented on all the
dates. It seems that the appellant is not interested in

pursuing the appeal, Accordingly, the same is dismissed on

N\



[ o3

Ex. Appeal No. 1539/1}

default with liberty to the appellant to apply for restoration on

sufficient cause being shown for non-appearance.

(Dictated in Court)

Sd/-
ANIL G. SHAKKARWAR
(MEMBER TECHNICAL)
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